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Mr. Sanjay Saharawat and Mr. Ashok Kumar, Advocates

Mr. Mayank Manish and Mr. Ravi Kant, Advocates
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Mr. Anuj Kapoor, Standing Counsel for NCTE

CORAM:
HON'BLE MR. JUSTICE C. HARI SHANKAR
ORDER
% 02.05.2024

At joint request, renotify on 11 July 2024 at 2.30 pm.

C.HARI SHANKAR, J.

MAY 2, 2024

rb
Click hereto check corrigendum, if any
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